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 Notification  under  Delhi  Municipal
 Corperation  Act,  1957

 THE  MINISTER  OF  STATE  IN
 ‘THE  MINISTRY  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  MINISTER
 OF  STATE  IN  THE  MINISTRY  OF
 HOME  AFFAIRS  (SHRI  M.M.  JA-
 COB):  1  beg  to  lay  on  the  Table  a
 copy  of  Notification  No.  U.14011/
 160/89-Delhi  (Hindi  and  English
 versions)  published  in  Delhi  Gazette
 dated  the  3rd  May.  199]  making
 certain  amendments  to  Notification
 No,  U.  14011/160/89-Delhi  dated
 the  6th  January.  1990  issued  under
 section  490  of  the  Delhi  Municipal
 Corporation  Act.  1957.

 |Placed  in  Library.  See  No.  LT-69/91|

 Notification  under  Essential  Commo-
 dities  Act,  1955  and  Review  on  the
 Working  and  Annual  Report  of
 Tamil  Nadu  Agro-Industries  Corpo-
 ration  Lid.,  Madras  aud  Punjab  Agro-
 Industries  Corporation  Lid..  Chandi-

 garh  for  1989-90  etc.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  MULLAPPALLY
 RAMACHANDRAN):  ।  beg  to  lay
 on  the  Table—

 (1)  A  copy  of  Notification  No.
 5.0.  397  (E)  (Hindi  and  Eng-
 lish  versions)  published  in
 Gazette  of  India  dated  the  14th
 June,  198]  containing  Order
 indicating  the  Supplies  of
 fertilisers  to  be  made  by  domes-
 tic  manufacturers  of  fertiliser  to
 various  States/Union  Territo-
 ries/Commodity  Board  dur-
 ing  the  period  from  the  Ist
 April,  1991.0  to  the  3151  Septem-
 ber,  1991  (Kharif,  91  Session)
 under  sub-section  (6)  of  sec-
 tion  3  of  the  Essential  Com-
 modities  Act,  1955.

 [Placed  in  Library.  See  No.  LT-
 70/91}

 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
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 sions)  under  section  619A  of  the
 Companies  Act.  1956 : --

 (8)  (i)  Review  by  the  Govesan-
 ment  on  the  working  of
 the  Tamil  Nadu  Agro  In-
 dustries  Corporation  Limi-
 ted,  Madras,  for  the  year
 1988-89.

 (ii)  Annual  Report  of  the
 Tamil  Nadu  Agro  Indus-
 tries  Corporation  Limited.
 Madras.  for  the  year
 1988-89  along  with  Audit-
 ed  Accounts  and  com-
 ments  of  the  Comptroller
 and  Auditor  General  there-
 on.

 [Placed  in  Library.  See  No.  LT-
 71/91]

 (b)  (i)  Review  by  the  Govern-
 ment  on  the  working  of
 the  Punjab  Agro  Industries
 Corporation  Limited,
 Chandigarh,  for  the  year
 1989-90.

 (ii)  Annual  Report  of  the
 Punjab  Agro  Industries
 Corporation  Limited.
 Chandigarh,  for  the  year
 1989-90  along  with  Audit-
 ed  Accounts  and  com-
 ments  of  the  Comptroller
 and  Auditor  General
 thereon.

 (3)  Two  statements  (Hindi  and  Eng-
 lish  versions)  showing  reasons
 for  delay  in  laying  the  papers
 mentioned  at  (2)  above.

 [Placed  in  Library.  See  No.  LT-
 72/91]

 ध  ह

 (4)  (i)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  National
 Council  for  Cooperative
 Training.  New  Delhi,  for
 the  year  (989-90,

 (ii)  A  copy  of  the  Annual  Ac-
 counts  (Hindi  and  English
 versions)  of  the  Nationa!
 Council  for  Cuopetative
 Training,  New  Dethi,  for


